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CORAM Present:

NAME OF THE PARTIES:

SECTION OF THE COMPANIES ACT: I & BP Code 20tb

T.C.P No. 303/ (MAH)/ 2017
CA No.

SHRI B.S.V, PRAK{SH KUMAR
VEMBER (JI

SHRI V. NALLASENAPATHY
MEMBER (T)

A1*IENDENCE.CUM.ORDER SHEET OF THE HEARING 'OF 
MUMBAI BENCH OF

iiir"NXrliiuo" cot'tpeNv Lew tnleuNAL oN 07 07 2017

KJMC Corporation Advisors (lndia) Ltd

lndia Steel Works Ltd'

S I(] NATU R!l
S N ESI NATI ON

ORDER

TCP No. 303/I&BP/NCLT/MB/MAtV2017

None Present. ln the interest of iustice, list this matter o\ -11.07.2012.

V. NALLASENAPATHY
Member (Technical)

B,S.V. PRAKASH
Member (Judicial)

NATIONAL COMPANY LAW TRIBU NAL

M-unaeAl BeNcH. Nru N4e,At

sd/- sd/-


